BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 820 OF 2024

IN THE MATTER OF:

News Item titled “22 HTd ¥ §¢ HUT H HIe feT 1 9R A TSI US, NESTH g fIUTT
A S frar e a@ﬁ RN ¢®P” appearing in Navbharat Times dated 11.06.2024

MEMO OF PARTIES (As per order dated 14.10.2024)

News Item titled «22 TTd § §¢ $UI H P feT 1 IR | SUTeT US, AITsT # a4 faumT
A os frar e a@ﬁ' RN ¢®” appearing in Navbharat Times dated 11.06.2024

VERSUS

1. Uttar Pradesh Forest Corporation, Through its Managing Director
Aranya Vikas Bhawan, 21/475 Indira Nagar,
Lucknow, Uttar Pradesh
Phone No: 0522-2716710 (Respondent No. 1)

2. Principal Chief Conservator of Forest, Uttar Pradesh
Principal Chief Conservator of Forests, Govt. of Uttar Pradesh,
17, Rana Pratap Marg, Lucknow, (Uttar Pradesh)- 226001
Phone No: 0522-2206168
E-mail: pccf-up@nic.in (Respondent No. 2)

3. Ministry of Environment, Forest and Climate Change, Through its Regional Office
Integrated Regional Office, Kendriya Bhawan, 5th Floor, Sector "H",
Aliganj, Lucknow - 226020
Phone No: +91-9412703130
E-mail: rocz.lko-mef@nic.in (Respondent No. 3)

4. District Magistrate, Gautam Buddh Nagar
District Magistrate, G.B.Nagar (UP)
Phone: +91-120-2560044
Email: dmgbn@nic.in (Respondent No. 4)

5. Uttar Pradesh State Industrial Development Authority,
UPSIDA complex,
A-1/4, Lakhanpur,
Kanpur-208024
Phone No. 0512-2582851, 2582852
Email 1d: ceo@upsida.co.in (Respondent No. 5)
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